| TEM NO 71 REA STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
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Petition(s) for Special Leave to Appeal (Civil) No(s).1852/2013

| SLAM HUSSAI N & ORS. Petitioner(s)
VERSUS

HAJARI LAL & ANR Respondent (s)

Date: 01/05/2013 This Petition was called on for hearing today.

For Petitioner(s) M . Prabhat Kunmar Rai, adv.
M. Sanjay Kumar Tyagi, Adv.

For Respondent (s) M. S. K Gupt a, adv.
M. Shekhar Kumar, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Both the respondents are granted four weeks tine for filing
counter affidavit.
List the matter on 1.08.2013.
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